NT>
Title: Regarding approval of the proclamation 1ssued by the President under article 356 of the Constitution in
Relation to the State of Bihar. (Not Concluded)

14.48 hrs
MR. DEPUTY-SPEAKER: The next item is the Statutory Resolution.

THE MINISTER OF POWER, MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF NON-
CONVENTIONAL ENERGY SOURCES (SHRI P.R. KUMARAMANGALAM):

Mr. Deputy-Speaker, with your kind permission, before you call the Minister of Home Affairs to move the
Resolution, I wish to state that originally, as decided in the Business Advisory Committee, as per the Report now
adopted by the House, we were supposed to have the reply and voting tomorrow before taking up the Private
Members' Business. But we have allotted only five hours.

Actually, we have taken a decision that we would try and complete the debate today and have the reply and the
voting tomorrow before the Private Members' Business starts. But the calculation, after looking at the number of
speakers and the allotted time shows that it does not seem to be possible, even if we sat late.

So, I have a proposal which I have put to the leaders of all parties and the Members, which I would like to
submit, that tomorrow's Private Members' Business time may be shifted to -- it has been done in the past -- or
postponed to the 4th March, in the next week.

SHRI NADENDLA BHASKARA RAO (KHAMMAM): Fourth March is a holiday in Andhra Pradesh and
Karnataka.

MR. DEPUTY-SPEAKER: Let him speak.
SHRI P.R. KUMARAMANGALAM: That being the position, if that alone can happen, it would go on.

Otherwise the disadvantage is that the next week is the Holi week, in the sense that 1st, 2nd and 3rd of March
are holidays. 5th is also a Private Members' day and attendance would be a difficulty for all of us put together
because of various problems. Therefore, 1f I may suggest that either my proposal be accepted or we go on in the
normal way whereupon we would not be able to close the debate tomorrow, and, we will close the debate the
week after, maybe, 8th or 9th.

SHRI SHARAD PAWAR (BARAMATI): We can sit late tonight.
SHRI P.R. KUMARAMANGALAM: No.

SHRI SHARAD PAWAR : We can sit tomorrow also. Tomorrow, the reply can be roundabout 4 o' clock or 4.30
or 5 o' clock.

SHRI P.R. KUMARAMANGALAM: Private Members' Business starts at 3.30 p.m. Statutorily, we do not
postpone it.

SHRI SHARAD PAWAR : You can shift it to the next Friday.
SHRI P.R. KUMARAMANGALAM: That 1s what I suggested.
SHRI SHARAD PAWAR : Agreed.

SHRI P.R. KUMARAMANGALAM: It is shifted to 4th of March. I cannot shift to the next Friday. You cannot
do anything with the Private Members' Business except shift it to a day which is a full working day.



SOME HON. MEMBERS: Let it be on 4th of March.

SHRI SHARAD PAWAR : All right.

SHRI P.R. KUMARAMANGALAM: That is what I proposed.
SOME HON. MEMBERS: Agreed.

MR. DEPUTY-SPEAKER: Now it seems the consensus 1s that the Private Members' Business will be shifted to
4th of March and then this matter will be finished tomorrow itself.
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gt Ate= fde : a7 st eR T F

MR. DEPUTY-SPEAKER: No running commentary please. Let him speak, then, you can have your own
chance.
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Bihar is the best administered state in the country.
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I stand corrected.
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These are observations from the Bench in an open court reported in the Press.
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as if animals are living there. That is the language that has been used in that particular judgement.
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15.00 hrs.
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... (F=Er)
I am not yielding.

MR. DEPUTY-SPEAKER: Please do not interrupt him. Please take your seat.
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"That deterioration in the law and order condition or increasing crime or increasing violence cannot be by itself
any justification for invoking Article 356."

We are clear in our mind, absolutely clear.

T 31 wa &l €, et St o ¥ s " €, 473 % a6l #1 oo A @, ¥ 3R e " € 5 uRT 3uE R @ 9 9 fow
4R W& T & Wit 72 @, afess dferm Fratanent 3 So wrg-Tng urT 3wy off a9 R 39 3= fedht &t afusr ==t fean 2, eust
afer &t fean 2, 3us o o afusr fear 2, AfFa 3wy & StameerY @t 21 URT 3wy Fedt 8-

‘5 ¥9 F1 97 Fia ¢ F 9% TEE 9 S WHR FT 39 OGO F UG B SFEAR AT STET AT HR



"It shall be the duty of the Union to ensure that the Government of every State is carried on in accordance with
the provisions of the Constitution."
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... (ZF4)

MR. DEPUTY-SPEAKER: No running commentary please.

st T FooT ATl AR TE frool Heer WER T W @ R, 39 feooft it gt-diT 9 g w W F e

... (FFaEr)
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MR. DEPUTY-SPEAKER: Shri Mohan Singh, you are a senior Member. Do not interrupt like this.
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In Bihar, it is the State that harbours and patronises criminals instead of protecting people from them.
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MR. DEPUTY-SPEAKER: Please stop these commentaries.
it I FT SATSATVN: IUTALT ST, T HI ==l off | IW HWaigl & g1 gapie 3 FaT -

15.14 hrs. (Mr. Speaker in the Chair)

We have passed orders from time to time regarding the removal of encroachments, apart from the capital city of
Patna in other cities, as there 1s large scale encroachment of public land, public roads, etc. Apart from impeding
free flow of traffic, such encroachments generate a very large quantity of filth which makes life unhygienic and
the people living in the localities, who are also respected citizens of the State, are compelled to lead a life of

animals. If the authorities who are required to implement the orders of this court refuse or fail to implement the
same, it would certainly amount to failure of the Constitutional scheme and to breakdown of the administration.



g € e, sk ag o % -

"There is a designed effort on the part of the State authorities..."
TE TS 2 | 5T TR 3@ 6 3,300 FRS U | ATUF THR A1 WHRT At # faens d4feT & a9 3=%i1 a1 %
"There is a designed effort on the part of the State authorities to defy the orders of the Court."
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They said:

"We are not equipped for that. We are not expected to do that. The Constitution does not expect us to do that."
ot feerfr & 92 @R 3 St WX ugE fr avee § $ 9t oW fefa § exasi s w@iw)
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"where the Government of a State, although carried on by a Ministry, enjoys majority support in the Assembly,
has been deliberately conducted for a period of time in disregard of the Constitution and the Law."

@ qfte J7 ot St S SdeRt gt gATET aH FEr @ 6 R 9 wRwe wfgw ot o dfen € ot

"This is a deliberate design by the State Government to see that we are disregarded, the courts are disregarded,
the Constitution 1s disregarded and the law 1s disregarded."

This is a judgment on the case of Arun Kumar Mukherjee Vs. State of Bihar.

SHRI SOMNATH CHATTERIJEE : Which portion does it contain?

SHRI L.K. ADVANI: Contempt cases are not mentioned here. They are of a separate knowledge.
SHRI SOMNATH CHATTERIJEE : Have they not referred to it?

SHRI L. K. ADVANI: No.
#ft wg= fge : maET =1 o | 2

it ST FO0T St &, 9% H9 at utem 2

But otherwise, he would not say "design'. Normally encroachments have not been removed but because he is
fully aware of the whole position, therefore, he used the word "design'. And, I regard this an important judgment.

SHRI SOMNATH CHATTERIJEE : It is a hopeless judgment.
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which deserves intervention by the Centre. It is a fit case for article 356.
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® AR HT4 el Tel €T ¢ SACY 9 3 o1 i e € | 3% foraR &7 36T Yd §¢ 8 59 THG T8l #X 1@ € | SIeRT 5 g6 R
at gaet | 6 wmag Tegufa Saer 7 SR GivEee st fAeiiie I € ot Sewt @R $ od € FAie G St 9eT €, 98
BEAER & B | IEIA Aol g&IER & 78l [5hd afeh S oAt U9 ot 3g% d1g g fF & 39 a1 ¥ GeHa § R SEH 39 o1d o1 |t
Aifew faar fF aRa WER 7 SAF Tears ot <, SaeHt |t <1, 3w SaEr ot fF oEr g w1, 6 F70, 39 g6sg 9t d AR sS4t
faon & wom @ | TEfeT S we % F 56 o1 @ gend € 5 vt fefa o et @ o gt W wfavm ® susyt & S aR e T ae
TET & 3t FET WX AT IS AN AT S = |

SHRI SOMNATH CHATTERIJEE : Can we have that endorsement? You are referring to something which we do
not know.

SHRI L.K. ADVANI: I am not quoting from it.

SHRI SOMNATH CHATTERIJEE : You are referring to what the hon. Rashtrapathiji has said in a file. Either
you are mentioning it or quoting it. But we do not know the facts. Not that I am questioning it, but if you are
relying on the hon. Rashtrapathiji's endorsement, then we should have it. Otherwise, don't refer to that thing.

SHRI L.K. ADVANI: I have no difficulty. I knew that if I were to quote anything, then I would have an
obligation. I have not quoted anything. I have simply given the substance. I am paraphrasing because I am
conscious that the rules bind me, the moment I quote. But as it is, the rules do not bind me.

SHRI SOMNATH CHATTERIEE : Please do not bring Rashtrapathiji.
SHRI L.K. ADVANI : All right. But there 1s a background. Here 1s a case.
SHRI SOMNATH CHATTERIJEE : Has he returned it?

SHRI L.K. ADVANI : Yes. He returned it.

SHRI E. AHAMED (MANIJERI): The Home Minister wanted to convey what Rashtrapathiji has said. That is
also not acceptable.
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.. (TEYT)

MR. SPEAKER: Shri Fatmi, please do not give any running commentary.
... (Interruptions)

MR. SPEAKER: He is not yielding. Please take your seats.

... (Interruptions)

SHRI L.K. ADVANI: I am not yielding.

.. (FEgE)

M. I SEHT (A : Hiw A focwmer Sih wM fHar on, yeamt & AWe § agd G€t w19 A 91| S0 F TR ® o9 7 o7
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... (=FEYF)
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% fere s &2 @1 €, & wuern € T 2w o 0@ vvgw €, 59 svge W AE aeee dfae w wmet faem s wifen sk 39 At et

afae w foem F13 # fou 72 v wfafes 3w 2

... (FFaEr)

MR. SPEAKER: Shri E. Ahamed, please take your seat.
... (Interruptions)

MR. SPEAKER: Dr. Shakeel Ahmad, please sit down.

... (Interruptions)

it oIt FoT STt : reget i, § A E |
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it FIfrerel Tt (IFFYY) © AT A Hie A B |

SHRI SOMNATH CHATTERIEE : Is that to be done with your RSS Governor?

SHRI L.K. ADVANI: The question of RSS Governor has come up only now. That way, most of us are RSS-men.
(Interruptions)

SHRI AJIT JOGI (RAIGARH): We opposed the use of Article 356 in 1977 also. This is not the first time.
SHRI L.K. ADVANI: That was when it was used against you.

SHRI AJIT JOGI : Naturally. We would oppose it only when we are in the Opposition.

SHRI L.K. ADVANI: I stand corrected to that extent. (Interruptions)

MR. SPEAKER: Hon. Members, please take your seats.

SHRI L.K. ADVANI: I stand corrected on this.

H O T € FEW fF TW U W IR TH TE ¥ W EHL, TN GRSHIV il BIGH, FAF R T FRSHIV Fit I@HFT HIUH T§
FHTH FM ot TR Fie THAH Tl &0, THH! At BIART &1 BT SN, FHART A TAT §H, WAfehT ST FHo! AR [98R i THIAH &0 |
foer |, ot 9 fara ereeg 7 T 2, fRe R o a6l @ oA TH UER ® TS 8 1R § 3N aeR SR o W 36 UFR B WER
T R &, THF FROT AHITSTR FOEAT T HHS UqT g 2|

2! vl B e WEA § SR HAT € 6 3 I B gHdT |
>

st TRT YR (ARHe) : AT ST ST, 6 B TR ST 34E ® 9R | Wit faeR w1 v o 2, w6 forty w0 @ fow f @t
I E |

el TG GIHA T &1 Farer o, 79 A0 et A o gur ot fomwr @ wivet A suer gud= e, wite awt @ ofiferfa e ot o
at o3 Ut # E WER o, 9 qgEa @i gH! oA | ITH TgHT TH A B U o TR & R faue @ Aar 9, 3% WER a9H S
Tt 2t femm | TRt aet ardr S gt oft, e 9 e 4 =i wi #t fF sata w1 at @ St g ad Tten ® @t w i
SErETt ®Y 7w @ T

ARA WEHR 7 it Fot foan, a8 a8 1o o Tt o satee g et wiat 3 saer g R on ar faer w1 et se 2

... (TaYF)

STgt 7% feral @ fed @ AT gt ot IAE &9 e favia A | g2 Ao 2 fF S #eW g 39R &I ARt Y 8, I9ET Fa g faer |
43 gu R Tt 1 3wt o7 37 F A P H Fet iy w3 @ forw wer gan € faen # o g WeR off, sgud on) s= 9w @
I TER TR TER F T@ET FIA B A off, 7@ IH TWEHR 3 9T AU qgAq qife fwmar on) fouw v F v agea 2, ) vt
F WA TE a1 ot | 6T ot 797 WER q@ia FI3 T HH 7eWEH T H {0 ® FER FA1 w9 Fqrs at g6l T agad g @
AT THR TEIET HIA FI BT SATAHA TET ot | STELT &7 A URT 344 FT TEAHC P THR S GIAT 3 Fohet &, AR GRT 34§ FT
T FIA F A WHR A FI | FE 99 T 57, 3 T F @ vw w@H A g, tw F g @ v dar 1@ € ) 59 39 ol o g
T, T ARAF ST 9} B TH TEAt 5o, S A WHR 7 2, 3§D At 3 g F g9 oo At 7 faer #t s @ wer or e
faeedt ® AR TEAT A & A FH VAL Jo THR i @i F M|

st wagTy foE (werrnien): Afewet o 7€ ®ar o, o wet ot



ot ¥RF AR : AR FeT AT, F T AR AT Fl oft, qE A 7= feran
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it ¥RT AR : AT WAT | Hgl o, d Tei gHAd 3 & Uget 67 9 & 39 Tl il TWHR T@d BT HI FIwT 3 &7 7Y & |

feR % 9R o 9ga a1 it T, A AR FARN F GR | FHET1 47| WAUE Whe § U 7, T aR § | FHET TN FF e W
TIHCAT FHEE FT1 i o1 fovar man ) # w9) wend § 6 el off Toa it wifa & TR R ST @ o 98t S i e Uh w1 O
B W AERTHAT 8 | TWHR § 3 et His ot &, ST F¢ THgRT & fF g s=ar ®1 39 @ & favar #0 & St ST &t el
A F 0 WER & 93 & | TR Giedl HIFA-FET ST AHET AH URT IUE TS T81 i WHR T@id ST 98, T8 F Tl qe-T
TrEaT | §R AR TSI Heied Hi faie o 3wt 2

TR FT A Fel 8, Agery, e Sifwiren wt ol o gw.en. dwefds, wefee @/, duama &egee ot st fwet 2, @i
ﬁmﬂaﬁmﬁgw% T OEH aR § o TH 1 2 | HA 9RA WHR HI o Ko &, 3t ¥ R # FEH & GR o FTHHYH
3t 2, =% 5T 1 ¢ 3N SR W S 2 fF faer wi € ok ot o Ty Wt oee a3 71 F uelt R2w = e = 2 =
R TR FT AR I T ST IR € AR ool ®en Rfefesy merde oitw ifean, it wiiearde ®t @wEskt €, 399 S9! St foe
Tl 2

Monthly crime statistics of Government of India. Incidents of crimes in States during 1997: Maharashtra --
1,85,000 and above; Rajasthan -1,65,469; Uttar Pradesh -- 1,48,917; Gujarat -- 1,00,990; and Bihar -- 94,752.

ot g f : faer o <t wew e 2, 9% <ot 8 4@ Ean 2

oo (FHFY)

. T st (vamR): foer # faw wew e €, @ WA @ e

. (HFH)

ot IRT TaR : R}%¢ F T e 3@ €1 Fei faer @ sier =@ 2, sufen o =@ 3w €

Incidents of crimes against children: Bihar -- 459; Uttar Pradesh -- 590; and Maharashtra -- 1002. ...
(Interruptions)

afeenett # faoms foer 7 33’w &
... (=EE)
oY, et |7 : T HEH ean & AAe g1 T8 garl... (FeuE)

MR. SPEAKER: Please take your seats.

... (Interruptions)

MR. SPEAKER: This is not good. What is this?
... (Interruptions)

PROF. P.J. KURIEN (MAVELIKARA): Sir, there is a convention in the House that whenever the Leader of the
House or the Leader of the Opposition speaks, nobody interrupts them. ... (Interruptions) We can also interrupt



the speech of the Leader of the House. Pleade do not interrupt. We never obstruct when the Prime Minister
speaks. ... (Interruptions)

SHRI SHARAD PAWAR : Incidents of crime against women: Bihar -- 2172 ; Rajasthan -- 6422; Uttar Pradesh -
- 11,975; Maharashtra -- 16,300.

The Crime Bureau Report 1995, incidents of crime against the Scheduled Tribes: Bihar - 232, Gujarat - 486,
Maharashtra - 505, Rajasthan 1,784.

The Crime Bureau Report 1995, incidents of crime against the Scheduled Castes during 1995: Bihar - 747,
Gujarat - 1724, Maharashtra - 1,622, Rajasthan - 5,197, Uttar Pradesh - 14,205.
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T oo By ® fou €, SHH 9 SEe e g1 e 98 ThR S@ied Bt Sl AEvdHdl ¢ | 9% S s 7 7 ot S8 39 W A
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ST 3R BT T R A e W 9Ean uiet A 39T %9 R 2 At 3% saw -

"On pressure from the Bihar Units of the Samata Party and Bharatiya Janata Party for the President's rule, Mr.

rn

Bhandari says: “pressure is not on me, it is on the Centre'.
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e R &1 7 forar ot =t A= S F R e @ fEes ®ene AE Hi2 Ht el e uet @ sEet swidyE e we St 3 At
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"Panchayat Institution: The last election of the Gram Panchayats took place in the year 1978 under the
Panchayati Raj Act, 1947. In the year 1992, by the 73rd amendment of the Constitution, the three-tier Gram
Panchayat system at the panchayat, block and district levels had to be made functional. To my information, in
this country, in all other States, the 73rd amendment of the Constitution has been made effective by constituting
the three-tier system of panchayat."

This 1s also not correct. There are some States even today where it is not there. You may find it if you go to
Assam and some other places.

off Aie= fae (Faftan): = ot 991 § I fear mar 2

SHRI SHARAD PAWAR : It means that the Governor himself is ill-informed. That is the reason why he is
making this observation. He further says:

"In Bihar, there 1s no panchayat at all, what to talk of three-tier system. The BDOs are discharging the
development functions of the panchayats without any aid or constitutional consultation with the villagers. The
entire amount given by the Government of India for different projects are being spent by officers according to
their own sweet will and decision. Thus, on this account also, there has been complete constitutional
breakdown."

This is the statement of the Governor. I cannot understand as to how can the Governor give this type of a
statement.

74 3@, s o & 7 fefa 21 s R o v3 s & Ok faeR & WER 7 R FA o aReds F@ AR Fi Hifd i WHER
FE U L H U SN UAadl T HT HHA o] (a1 S0 o RS Hi 91d of 38 S 7P AN 981 $ gE-Hie d T AR T8t
% gE-FE A ordvm & e fediom § fean § i & &1 w22 at T8t € dfe qe @ e ¢ 7% e e @ v - fediem
e € 3ad feeroredt o i sravashar €| sEd § ard € i W siern Tt = € | gE-h1e @ fedvH o % 9% fRR 'R gefim-
FIE F A T | ITS AR I AT F | TF 92 F R0 Fram ER R e a% AR FEW 6 (@d a9 aF s gEd ®
Y ® T FHT FRIER @ 6T | GiT Fi2 7 0 fFa 57y HIERT %0 FT R

The last operational part is this.

"Considering the facts and circumstances and submissions of the learned counsel for the parties, we direct that
with immediate effect, the administration of all Gram Panchayats, Zila Parishads and Block Panchayat Samitis
in the State of Bihar will be under the overall charge of the District Collector. Such authority will administer the
duties and functions of the said bodies in the district under jurisdiction through Block Development Officer
under his control as he may deem expedient and proper. The elected members of all such bodies will cease to
function and be held to have vacated their respective office as early as possible. Liberty is given to take further
directions from the court, if necessary."
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SHRI SOMNATH CHATTERIJEE : That is why, he wanted to recall him... (Interruptions)
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"PANDIT HRIDAY NATH KANJRU: May I ask my hon. friend to make one point clear? Is it the purpose of the
article 278 and 278 (A) -- in those days instead of 356, that was a draft -- to enable the Central Government to
intervene in provincial affairs for the sake of good government of the Provinces?

DR. B.R. AMBEDKAR: No, no. Centre is not given that authority.

PANDIT HRIDAY NATH KANJRU: Or only when there is such mis-government in the Province as to endanger
the public peace?

DR. B.R. AMBEDKAR: Only when the Government is not carried on consonance with the provisions laid down
for the Constitution at Government of the Provinces, Whether there is good government or not in the Province,
is not for the Centre to determine. I am quite clear on the point."
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This is a golden opportunity.
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I am proud that I am RSS; [ am RSS and I will be RSS.
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"President of Sikh Gurudwara Prabandhak Committee (SGPC) Gurcharan Singh Tohra and the SAD chief whip
in Lok Sabha, Prem Singh Chandumajra, while vehemently opposing the imposition of President's Rule in Bihar,
have said that the killings done by the Ranvir Sena was an "unjustified and baseless" excuse to take such a
drastic action.

In a rather paradoxical situation prevailing in Bihar, where the Ranvir Sena, the private army of landlords, which
opposes land reforms and the ousted Rashtriya Janata Dal being a strong supporter of the Dalits and Backward
Classes, the dismissal of the Rabri Devi Government on the Dalit killings did not sound convincing, Mr. Tohra
said."

This has come in the Hindustan Times dated 16th February, 1999.
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>SHRI SOMNATH CHATTERIJEE (BOLPUR): Mr. Chairman, Sir, we expected that realising the fate of this
Proclamation, the Government will in good grace would have admitted the impropriety committed by them and
would have withdrawn the Proclamation. Since that good sense has not prevailed in them, I have to stand up to
oppose this Proclamation. The hon. Home Minister spoke of the popular support that this decision of the
Government supposed to have got. He referred to some newspaper reports and Prof. Rita Verma also referred to

some opinion poll. Four years of the life of the Assembly have gone by and elections are to be held in March,
2000.

I thought the hon. Home Minister is a strong votary of the Parliamentary democracy because in this House and
outside he had been championing against the imposition of President's rule. The Prime Minister, Shri Vajpayee,
came with us to meet the then President of India when the NTR's Government was dismissed.

How does one determine the extent of popular support or the popular opinion in a Parliamentary democracy,
exccept through the exercise of the franchise? After the fiasco of October, 1998 to impose the President's rule,
the BJP and its cohorts have lost the elections. There is some expression of public opinion there. How this
Government is functioning can be seen from the fate of my dear sister, Smt. Sushma Swaraj. Where is their
Government in Delhi? Even in the by-elections they have lost.

I appreciate the sentiments expressed by Prof. Rita Verma. I respect her sentiments. But I was wondering
whether I was sitting in the Bihar Assembly or in Lok Sabha. Which is the place where these matters should be
brought up? Four or five years ago, somebody tried to kidnap somebody and somebody tried to rape somebldy
else; so today the Home Minister, Shri L.K. Advani, recommended to the President of India to impose
President's rule. What is happening in this country? I would like to make it very clear at the inception itself that
we are greatly concerned with what has happened in Bihar.

17.00 hrs.

We had earlier condemned, in no certain terms, the merciless killings that had taken place and we still reiterate
our condemnation. Nothing like this should happen anywhere in India. But today, we are getting into a
competitive exercise to find out which State is more crime infested. Today, the position is, statistics have become
more important than good governance because one has to justify or not justify the action taken under the name
of the Constitution. [ am saying it with a great sense of feeling because 97 plus 4, that is 101 times or perhaps
102 times, probably this is 103rd occasion when Article 356 has been applied in this country. It is not me alone,
Justice Sarkaria has also said that it has more been misused than it has been properly used. It has been misused
90 times. We have seen yesterday the response of the House when the case of Goa came up for discussion. We



have seen the attitude of the Members. Comrade Kurup, our Party Member, had taken part in that debate and he
had said that we are against it on principle and, therefore, we do not support it.

Certainly no Government would have been happy. I would have been happy if in Goa the Governor had
dissolved the Assembly and directed for elections. Mr. Prime Minister, the President's Rule was not necessary. |
am sure you would have advised that or probably that was done in your absence. Unfortunately, again we find -
n a sense we are not surprised - this rickety Government, which has to keep motley crowd satisfied, doing this.
If somebody frowns in Chennai, two Ministers at the Centre go. If somebody says something in Calcutta,
another three Ministers go. Shri Atal Bihari Vajpayee is more concerned with the frowns of his allies and not
with the tears of the common man of this country. That is why he is more concerned to save his Government. It
seems to me that if any Government in this country has to be dismissed for non-performance or mis-
performance, it is the Central Government. But I do not ask for it. Not because we do not have the power but
because I do not believe in that procedure. In a year's time the people of Bihar would have given their verdict
and then it would have been made known. On the basis of the Outlook opinion poll or on the basis of the opinion
of some un-disclosed person, today the Home Minister of India, Shri L.K. Advani is justifying his action. Mr.
Chairman, Sir, I feel that it is another grotesrue example of the most mala fide use of a draconian provision of
this Constitution and sooner it is obliterated from our Constitution the better it is.

Mr. Chairman, Sir, the people are wondering about the credibility of this Government to have taken such a
decision. As I said, it is a motley combination masquerading as a Government in this country. What is its
credibility and what is its ethics? Sir, it is a Government of give and take which says, "give me seven votes, I
will give you 20 railway projects or give me five votes, I will give you three other projects'. Can a Government
run in this fashion? Therefore, I thought Shri Vajpayee would have said, "enough is enough'. Today, we all
appreciate his efforts to improve relations with our neighbour Pakistan. But what is happening in this country?
Where 1s the Government? What is the economic situation of this country? What 1s happening in the industrial
sector? What is its performance? It is the lowest.

SHRI TAPAN SIKDAR (DUMDUM): What is happening in West Bengal?... (Interruptions)

SHRI SOMNATH CHATTERIEE : Sir, I do not envy Shri Atal Bihari Vajpayee. I think, he knows my personal
regard for him. I have had the privilege of working with him in so many committees, etc. and I am seeing his
performance here. He is suffering and groaning under the weight of packages of his allies. He is concerned with
packages. What can he do? As has been already pointed out by Shri Sharad Pawar, he has deferred to the
demand for President's Rule in Bihar. During the elections -- Shri Digvijay Singh was here and he had admitted
it -- his two stalwarts - the great troubleshooter, Shri George Fernandes and Shri Nitish Kumar have throughout
their campaign said: "Within seven days we shall get rid of Lalu-Rabri. Put BJP into power at the Centre". Now
nearly one year has gone by. They thought before the anniversary let us do it. There is a demand -- including
from Dr. Subramanian Swamy -- for imposition of President's Rule in Tamil Nadu also. Even a ludicrous
demand is made of imposition of President's Rule in West Bengal. He has to carry on with these allies.

Sir, why do we oppose this? Kindly allow me a little time, not much, because they stand self-condemned. What
was the genesis of Article 356? The genesis was the infamous Government of India Act, 1930 as Justice Sarkaria
himself has noted. He said that from the very first time when it was used in 1951, I believe, it had been misused.
Everybody knows Dr. Ambedkar's news He was the architect of the Constitution. Lest I make a mistake, may I
quote him? He said:

"I hope such Articles will never be called into operation and they would remain a dead-letter."

Why? No other federal Constitution contains any such provision. One could understand if some sort of armed-
rebellion or armed-insurrection would take place. This provision was made as it was a new fledgling republic of
ours. On both sides Pakistan was there which was not very friendly at that time and something may happen to
the State. They may be unable to look after or protect themselves. Therefore, that was thought with a great hope
and expression of desire that it will never be used and will remain a dead-letter. It was specifically said that
maladministration, lawlessness or law and order question can never be the subject matter of Article 356. Justice
Sawant in Bommai case said:



"A proclamation cannot be issued under Article 356 unless the internal disturbance give rise to a situation in
which the Government of the State cannot be carried on in accordance with the provisions of the Constitution.
Mere internal disturbance short of armed-rebellion cannot justify a proclamation or emergency under Article 352
nor such disturbance can justify issuance of proclamation under Article 356(1) unless there is a break down of
the Constitutional machinery."

Now, nobody had indicated which Constitutional machinery had broken down.
How could this provision be taken recourse to?

SHRI KHARABELA SWAIN (BALASORE): What sort of armed rebellion was there in Gujarat? You should
explain that also here. When Suresh Mehta Government was dismissed, you supported it; your party supported
it. Kindly explain it if you are a senior leader. Why did you support the dismissal of the Suresh Mehta
Government? What sort of armed rebellion was there in Gujarat? You yourself insisted on it.

SHRI SOMNATH CHATTERIJEE : Sir, I do not wish to take up the time of the House.

SHRI KHARABELA SWAIN : You will not do it because you may not have a reply to this question...
(Interruptions)

SHRI SOMNATH CHATTERIJEE : We have a very knowledgeable Mover of the Motion, a very well known
student of history and constitutional law. I need not trouble him with quotations. He knows them very well.
Therefore, there are well established provisions and well established observations of the judiciary, by Justice
Sarkaria and by Dr. Ambedkar that this cannot be utilised for mere breakdown of law and order machinery or
even for misgovernance. I would like to ask the hon. Prime Minister and the hon. Home Minister one question.
Even after the imposition of President's rule, there were some few more killings which had taken place and
supposing there is what is being called another narsanhar under Mr. Bhandari's dispensation, then what would
you do? What would you do? How can that be a test?
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SHRI SOMNATH CHATTERIJEE : Sir, very rightly, some references have been made by the Leader of the
Opposition regarding the Governor's Report. I thought that at least Advaniji would not rely much on that. He has
justified the action of the Governor because a court of law had said that the Government could not carry on
according to the Constitution or administration. Why? This is a judgement which has been annexed and which
we have got. It is in a matter of removal of encroachments from the roads. It is a matter of removal of khatals. It
is with regard to use of red lights on the cars and regarding traffic lights or cleaning the drains in the city of
Patna.

ot. Jen amt : o 2fFE @R aren & ot HI1Z i HEAT 02 d THR FAT HIEA 8 2

SHRI SOMNATH CHATTERJEE : I have said that you have spoken very well but you should go and become a
Member in the Bihar Assembly, if you can.

With all respect to the learned judges, it is unthinkable that the judiciary will make such observations in a case of
removal of encroachments and cleaning of drains and a Government can be directed to be removed saying that
there is failure of constitutional machinery. Is there any city or town in this country where there are no
encroachments? I do not know if you are going beyond Lutyens Delhi these days. You may find what 1s
happening everywhere. What are you doing? In that case, how can this Government remain? It is a misfortune in
this country that people are staying in jhuggis and jhonpris . In Delhi also, there are so many places. We should
feel ashamed as a nation. Recently, | had been to Mumbai, Bangalore and Pune. Are there no jhuggis and



jhonpris there? We are not happy about it. Are we happy as a nation? Are we proud if it is happening in some
other State and not in my State? Shall I be happy, enjoying and appreciating it?

Now, will that be taken as a ground for dismissal of Governments in those States? The respected Governor
utilises this, annexes this and Shri Lal Krishna Advani falls into the trap. I am very sorry about it.

Sir, this Proclamation is mala fide in its intent, in its content and in the procedure that has been adopted. Of
course, it 1s a legal mala fide so far as the last part is concerned.

The hon. Governor's first Report was of 18th September, 1998. The Rashtrapathiji rejected it. No case had been
made out. Then, the next Report is dated the 11th of February, 1999 - four or five months later. Under the
Constitution of India, if an advice is sent back upon reconsideration, then the President is obliged to accept it. I
do not know what is the note given to the respected Rashtrapathiji. What was the advice tendered? Was it sent to
him as a reconsidered view of the Cabinet? If it was so, then, he is bound to accept it.

I have all respect for the President. We are proud of the fact that we have a President of such a calibre. If he was
given that advice, he was misled. He was mis-advised because it cannot be the reconsidered opinion. It cannot so
after five months. There must be some proximity, some nexus to time. After five months, something 1s sent.

I was going through the latest Report of the Governor. He says that it should be supplementary to the earlier
Report. From that I guess, I apprehend that, as stated, the same Report was being sent. It is not a fresh Report. If
you go through the subsequent Report of February, 1999, you will come to know that except one issue, though
very serious issue of law and order, no new material was mentioned, as Shri Sharad Pawar had disclosed about
the wrong Report given to the President about the panchayati institutions.

This is the danger of appointing active politicians as Governors. What was intended to have, through this
Proclamation, in Bihar was to substitute an opposition Government by their own hatchet man. He was proud to
say to the world through the television like this: "I am an RSS man. I am proud to be an RSS man."

Mr. Chairman, the Sarkaria Commission has said one thing. There is an elaborate description about the role of
Governor, about the appointment of Governor. I believe Shri Advani has one in front of him. Pandit Jawaharlal
Nehru's speech in the Constituent Assembly has been quoted at page 121. He said:

"But on the whole it probably would be desirable to have people from outside--eminent people, sometimes
people who have not taken too great a part in politics. Politicians would probably like a more active domain for
their activities."

Then, what Justice Sarkaria says? In his clearest recommendation, he says:

The Governor should be eminent in some walk of life. He should be a person from outside State. He should be a
detached figure and not too intimately connected with the local politics of the State; and he should be a person
who has not taken too great a part in politics generally and particularly in the recent past. It is desirable that a
politician from the ruling party at the Union is not appointed as a Governor of a State which is run by some other
party or a combination of other parties."

He was appointed exactly in violation of this recommendation. Then, the Home Minister, in his wisdom and vast
experience, decides that at least our objective has been achieved now, the Government of Bihar has been
dismissed, let somebody else come, otherwise these types of comments will be made. So, he wanted an apolitical
person to become the Governor of Bihar. Therefore, he has admaitted that he is an active politician belonging to
the Ruling Party at the Centre and also belonging to a particular set up which is even not allowing the Prime
Minister to function. But he could not achieve that. Shri Advani has to swallow many of his pride and judgment.
He is no longer a free man also. Probably, he is now thinking that the Presidentship of the Bharatiya Janata Party
was a much better proposition than sitting on that side.



Therefore, on the basis of the report of the Governor of these credentials, the Government of India posthaste
decides to impose President's Rule in Bihar. The Cabinet sat in the night for that purpose. That is what we read
in the newspapers. We used to criticise that the Congress people could think only during the midnight. Now they
are following all the vices of the Congress Party, while in Government, faithfully with greater zealousness, but
with much lesser capacity.

Sir, | humbly congratulate the President for having returned the earlier recommendation of the Cabinet. He had
also returned the recommendation in regard to Uttar Pradesh when Shri Indrajit Gupta was the Home Minister;
again he had exercised his judgment in regard to Bihar and I am sure, that on the basis of the legal advice given,
if they are bound to send it under Article 74 of the Constitution, he had no choice, but to sign it. I do not know
whether something was added again or not. If it was a new report, there was nothing new in it and if it was the
old report, then there is no case at all, whatsoever, for imposing President's Rule in Bihar.

Sir, kindly see the partisan views. They wanted to impose President's Rule in Bihar quickly, because there is
going to be an election within a year. But they cannot annoy the Government of our friend Shri Sirpotdar's party.
What has happened to Sri Krishna Commission's Report? If something like that had happened in Bihar, what
would Shri Advani have done? In Maharashtra, that report was not only rejected unceremoniously, even the
judge has not been spared. He has been abused filthily by the then Chief Minister there.
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SHRI SOMNATH CHATTERIJEE : Sir, probably he is talking about the new Chief Minister there.
ot Aie= Taet : 7, § ol &t W@

SHRI SOMNATH CHATTERIJEE : Sir, I would not have supported the imposition of President's Rule even in
Maharashtra. But did they consider that? Did they consider that in regard to Gujarat? (Interruptions)

SHRI MADHUKAR SIRPOTDAR : Mr. Chairman, Sir, on a point of information, I would like to humbly
request Shri Somnath Chatterjee to point out as to in which State, any Commission's report was implemented.
Even the Report of the Jain Commission was not implemented and because of that the Government supported by
his party was thrown out of power.

SHRI SOMNATH CHATTERIEE : They were thrown out of power because they have not implemented that
report and that will happen to his party also. He himself had said that they were thrown out because of that. It
will happen to them also.

Sir, as far as Gujarat is concerned, if lawlessness and acting contrary to the Constitution will amount to not
implementing the provisions of the Constitution or breakdown of the constitutional machinery, is there any other
State which 1s more grotesque and more unseemly than Gujarat?

Sir, secularism, is the basic feature of our Constitution now. It has been said repeatedly. Here how did they deal
with that State? The hon. Prime Minister goes and only expresses about the desirability of a fresh debate. In
Orissa, one Ministers' team went. In Bihar another team went. Of course, the Ministers who went there were all
Cabinet Ministers. Within half an hour they found out everything and came back. Here, in the case of Bihar, they
had stated that there was a failure of the Constitutional machinery. All these things have been done within half
an hour or one hour. I think Shri Jathiya also went to Bihar only to keep their company. This shows how a
provision of the Constitution which has to be used in rarest of rare occasions and which has to be used very
sparingly, is being used selectively, in a discriminatory manner for their partisan purposes.



Therefore, Sir, from all points of view, this is one of the cases of gross misuse of this Constitutional provision. I
am sorry to say that this Prime Minister is in bondage. He is not a free man with his 18 desparate allies who are
supporting him. ... (Interruptions)

SHRI TAPAN SIKDAR : That is not your headache.
SHRI SOMNATH CHATTERIJEE : Certainly, it is your headache. You are trembling, you are shivering.
SHRI TAPAN SIKDAR : You need not advise us again and again.

SHRI SOMNATH CHATTERIJEE : I am not advising you. I do not want to waste my energy in advising you.
You are beyond redemption. People will decide about you. They have made one mistake. They will not make
this mistake every time. I am just saying that he is in bondage. How can they decide about a functioning
Government here? It appears there is probably a hotline which is operating between Delhi and Hyderabad.

A trouble is brewing in Kashmir. Already three Members have said this. Shri Chautala's friends have already
deserted. Akalis are uncertain. The fate of this matter is known very much in Rajya Sabha

Sir, when [ started my speech, I have said why this matter is being pressed by the Government knowing its fate
at least in Rajya Sabha. They are only trying to utilise this opportunity for propaganda purposes. Our very good
friend, Shri Pramod Mahajan is utilising the TV and the AIR very well although he washes his hands from any
so-called interference with Prasar Bharati. He gives his sermons about the editorial policy etc. Therefore, all
along the country, the people know that he is utilising the media for publicity purposes. Unfortunately a section
of the media also feels that. He somehow goes on abusing somebody. I am not holding any brief for Shri Lalu
Prasad Yadav. I am only holding a brief for the Constitution of India.

Therefore, I thought, realising the fate of this Resolution,the Govt. will not try to divide this House and the
Government. I would have accepted in good grace the inevitability of this Proclamation, and at least we would
have tried to dispose of or dealt with some of the important issues before us.

So, Sir, it seems not only this Government is doomed but our misfortune is that along with this Government, this
country is doomed. Therefore, to save this country, to save the Constitution, sooner they go out, it would be
better, and as I said earlier not a tear will be shed.
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SHRI SOMNATH CHATTERJEE (BOLPUR): You have read my speech that day.

SHRI KRISHAN LAL SHARMA (OUTER DELHI): Yes, I know that.
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So, I request the House and make a proposal for consideration of the House that we may sit till about 8.00 p.m.
and if not up to 8.00 p.m., at least up to 7.30 p.m. because the number of speakers is very large. Only then, we
can complete it. With your permission, it may be put to the House.
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MR. CHAIRMAN: Hon. Members, please hear what he has to say. I will give you a chance to speak. You please
say whatever you want to say when you get the opportunity.

... (Interruptions)
MR. CHAIRMAN: Shri Lalu, please address the Chair.
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SHRI LALU PRASAD : Sir, I am watching as to how you are controlling the House. ... (Interruptions)
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Patna is not a city, it is a village.
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Bihar is rich but Biharis are poor.
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"The BJP has been involved in this for the last six months. Once the pitrupaksha is over, we will begin the
sacred task for sacking the Rabri Government - Mahajan said cheerfully at a meeting."
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SHRI MADHUKAR SIRPOTDAR : Sir, he should not make statements without proof. He should come out with
proof.
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SHRI KHARABELA SWAIN : Sir, he has already taken an hour.

MR. CHAIRMAN : I am asking him to conclude. Shri Laloo Prasad Yadav, you have already taken one hour.
Please conclude.
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MR. CHAIRMAN: No point of order. I will hear you later. He is concluding. There is no point of order. I will
give you a chance later. You can clarify later.
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Interruptions)

MR. DEPUTY-SPEAKER: Laluji, will you please wind up?
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MR. DEPUTY-SPEAKER: Those Members who want to go to the Lobby may go quietly. They should not
create any noise here, please.

... (Interruptions)
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MR. DEPUTY-SPEAKER: Those Members who want to go the Lobby may please go out quietly. Please do not
create any noise here.
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*Expunged as ordered by the chair.

SHRI SOMNATH CHATTERIJEE : Sir, I strongly refute it. This should not go on record...*
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.. (FFEH)
SHRI BASU DEB ACHARIA (BANKURA): Sir, this should not go on record. ... (Interruptions)

SHRI SOMNATH CHATTERIEE : Sir, we believe in Indian unity. I am sure that Shri Advaniji will not approve
of these things. ... (Interruptions)

SHRIMATI GEETA MUKHERIJEE (PANSKURA): Sir, so many Biharis are living in Bengal in peace. ...
(Interruptions)

SHRI MOHAMMAD ALI ASHRAF FATMI (DARBHANGA): Sir, we do not have any problem. There are so
many Bengalis in Bihar. We are having very good relations with them. What is he talking about? ...
(Interruptions)

SHRI SOMNATH CHATTERIJEE : Sir, we do not decide people by their language or by their religion. ...
(Interruptions)
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MR. DEPUTY-SPEAKER: All those objectionable things will be expunged by me. It will be done by me. Do
not worry.
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MR. DEPUTY-SPEAKER: What is this?
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MR. DEPUTY SPEAKER: All that is objectionable, we shall expunge from the record.
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SHRI MADHUKAR SIRPOTDAR : If it is to be removed, then whatever Shri Lalu Prasad Yadav has said,
should also be removed.
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Already he has spoken for more than one hour and everything is on record. When Shri Prabhunath Singh has
started speaking, this kind of objection should not be there. This is a give and take policy which is being
conducted over here. This should not happen.

MR. DEPUTY-SPEAKER: As Shri Chandra Shekhar has said, anything objectionable or any indecent
expression, either by Shri Lalu Prasad Yadav or by Shri Prabhunath Singh or by anybody else, will be removed.

SHRI MADHUKAR SIRPOTDAR : When Shri Lalu Prasad Yadav was making his statement, Shri Chandra
Shekhar was present here. He should have suggested at that time. That would have been proper.

SHRI CHANDRA SHEKHAR : That is true. But Shri Lalu Prasad Yadav was referring to the Government's
action. He was not saying about rape and all that ...(Interruptions)

SHRI MADHUKAR SIRPOTDAR : Shri Prabhunath Singh is telling about the law and order situation and that
is within his right. Why should he not say that?

MR. DEPUTY-SPEAKER: May I request Shri Prabhu Nath Singh to wind up now?
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MR. DEPUTY-SPEAKER: He is capable to defend himself. Why are you trying to defend him?
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AT et g&F HAl &, ° |t fau TH1 1 99 A1 $1U9 $ YF Tl Afeldver ¥9IE T ® A g6 Rl o 3 § guR we o) 3w
ST 3ATIRT faRty T IE fhar at St g TR ave o <t TR | S g Wi ° @ R AR 39 SRS S 7 FH R HET MU
SUTEAET HEISd, 39 ST FL IH TR $I T Jfd HT SR FIA $ {o1¢ @re], ot q&a #t #1 faaa | ot 70 &) 9% 79 g I
i ST 9ed ¢ | 5 @ A s Ry & et SeTé, ST Jet g9 ga|

# R} H 5T 7 | & ma, # 39 FEr § 9@ S0 9 | it | R T o1 e #9 g1 WieR X Al O | AR 3uF 918 '
i T Ao fauras #1 e g8 | ST e | o, W Q@ B2 91, B GreA AR W FEAE, T TH T AR O T o | A T ® 9w
e S 3 THRT A TH.ME. 3R, § ot HEn o1l f59s 9| | {uig 3=t #t 7E, 357 w1 F 9y oy at 39 a6y seAnye | 4 @
T 3R 7 € I uNER F FE 91, 30 Re T T GAEA T AT S AET FEE AT T € | F T @ € & ot et fas w5t
BT W1 FHEAT FAHT =IEl € | T ¥ S 34T, S GHT §OE H Y @l o ot | oy oft fER yaa § 1w W@ 4 AR F ot ot a1 v G
I T Ht T I51 T@ TF SATHRT Ht G630 FHR § FAET o1, YS! A5 E0T | S GHG 91T $ HH § H4 A1 HeT o

.. (CTIYF)
w1 gie at weélt, seifer faer & uRT 3us o T gfiet et @1 SuTes Heied, ¥ @ A3 gU & | 9 s faer frarw # ant e
g9 18 2 3R FE @ T9 ge W@ off, 7 A St i A 39 GHY Fqrn 6 7 "o gan @ g« faew fay &t g d9-9w et | g

arelt 2| @] i, T aifere foF J3 F1 on an 7@ wer on R 7 off FEr o fo S YR FY e H AT | AU GIEAT B ST T HY
THfeTT ST e & T |

it TIe] TS : T8 e A1 2, SR 91 @ | UF | & e 3 ot o1 % W@ )

st wgemer iz @ e wah.omE. | Wi HOHT U SIS, E FI GE AT q%F GgAdt ¢ @ 76 5 a1 foewt fay # g frww #, wwiwa
[ 3 A | ST WHR HEA g | U0 AR Ht FRERT g, R aE H

.. (=Eae)

SHRI AJIT JOGI (RAIGARH): Sir, under Rule 353 of Rules of Procedure and Conduct of Business in Lok
Sabha, no Member can level allegations against anybody unless a notice is given. They are levelling allegations
....(Interruptions)

BYR SFReT Yo 9% WUgLl, THITEus (Tgarer) : 37t AIe] Sit 7§ ST eIl 1 9ISt oI, T STeTe 9 | |



MR. DEPUTY-SPEAKER: There have been allegations made from both the sides.
... (Interruptions)
MR. DEPUTY-SPEAKER: Please resume your seats.

... (Interruptions)
IATFET TR : IIT-AARIT g aXF | 2 |

... (=F=gF)

MR. DEPUTY-SPEAKER: Shri Prabhunath Singh, for heaven's sake, do not indulge in it.

sit wepy fE « o foer @t afitfefa sar w1 €)1 ... (FEum)d wae -9 €| 9| 5t § w10 sRaR dqter @ e L (FEE) 11
H T A T o1 o F A gE Sl |§ W | .. () 39 39 a9 St qEre | F R W e seRiger T8t w1 e & | St
FHI%d ¢, T8 AT FIEA Sar @€ |

... (=Fg™)

SHRI MADHUKAR SIRPOTDAR : Excuse me, Sir, I have got a very small point.
it o] wEg : g faean 2

.. (STEYT)

TE T 1 A T2 E | T§ Tord A et @ F

oo (ETEYEM)

# TUHhT G FAATE | ... (STAYF)TE ST ST siiel @ ¢ |
.. (CHEYT)

Tg figean o1 et @ €

.. (STEYT)

SHRI MADHUKAR SIRPOTDAR : Mr. Deputy-Speaker, Sir, my humble request to you is that the hon.
Member is making some statement. If, according to Shri Lalu Prasad Yadav, the statement that is being made is
false or misguiding, I think, it is within the right of Shri Lalu Prasad Yadav to bring a privilege motion against
him because everything is going on record. So, why should he not do that?

it T TETR : gg firen a1 §ter @ €

... (=T=g™)

SHRI MADHUKAR SIRPOTDAR : You should give a notice for privilege motion. ... (Interruptions) Let him
give a privilege motion.

MR. DEPUTY-SPEAKER: Will you please resume your seat?

... (Interruptions)



MR. DEPUTY-SPEAKER: Shri Prabhunath Singh, if you are going to make allegations against anybody, then
they will have the right to give their personal explanations and I may have to give them the chance.

... (Interruptions)
DR. RAMKRISHNA KUSMARIA (DAMOH): Sir, I am on a point of order.

MR. DEPUTY-SPEAKER: Dr. Kusmaria, I have not even finished.
BT, TAHHT HEARAT : TE HGAT TRTHI @ @ ¢ | ARG ot S8 o & |

... (FIY)
9 WEIFT R W

... (==Y
AR RS o o5 QU TTEud : 36 e I .. (FEaEF)
IUTeAET WEILd : 5e WA He g i ariu-vemie @9 wE @ €

.. (=FEEE)

MR. DEPUTY-SPEAKER: Shri Agnihotri, please take your seat.
... (Interruptions)

MR. DEPUTY-SPEAKER: Please resume your seat.

... (Interruptions)
ot weATe T : et e T SITHeR 2

... (FEFH)
SHRI AJIT JOGI : Sir, under Rule 353, whatever they are saying is not permissible.
MR. DEPUTY-SPEAKER: What is it?

... (Interruptions)
IUTEAET Al : HEENAT Sft, A7 9 W) AR Swm | Afsw)

... (=F=gF)

THE MINISTER OF POWER, MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF NON-
CONVENTIONAL ENERGY SOURCES (SHRI P.R. KUMARAMANGALAM): Sir, it does not apply only to
Shri Prabhunath Singh. This is too bad. Please do not do it. Otherwise, we will have to reopen the whole debate.
This is too much. (Interruptions)

SHRI AJIT JOGI : Rules are meant to be observed. ... (Interruptions)

SHRI P.R. KUMARAMANGALAM: Sir, I am on a point of order. ... (Interruptions)



MR. DEPUTY-SPEAKER: I am on my legs.

... (Interruptions)

MR. DEPUTY-SPEAKER: Nothing will go on record.
(Interruptions)*

MR. DEPUTY-SPEAKER: From the very beginning, I think, arguments of this kind have gone on record.

*Not Recorded.

My ruling is, whatever the Member says, unless and until it is unparliamentary, will go on record. If it is a
privilege matter, it can be raised.
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gt arsfia i : fapat = s =t faam 2
it Uy o : 7 TUR SR &Y TET & T 319 Teh! a1 Sl AT § St |
MR. DEPUTY-SPEAKER: Shri Prabhunath Singh is capable of defending himself.
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MR. DEPUTY-SPEAKER: Why are you disturbing now? I will take the pleasure of the House when the time is
over.

... (Interruptions)

SHRI MADHUKAR SIRPOTDAR : My simple request is that if he wants to discuss anything about Sri Krishna
Commission, he should come out with the facts. We are prepared to discuss it.

3. Il 3RS : F dies el HX W |

IureAs WEIEY : 3y feer fome e et

TT. IR T : Loty fHAE SR o W F # FRIg FEW
IuTeAET WEISH : S 2 |

The House is now adjourned to meet tomorrow at 11 a.m.
20.00 hrs
The Lok Sabha then adjourned till Eleven of the Clock on

Friday, February 26, 1999/Phalguna 7, 1920 (Saka)



